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November, 2015 and December, 2015 regarding upgradation of PHC Jangla in Chirgaon
Tehsil under Shimla district of Himachal Pradesh into mini hospital under WNRHM

scheme;
{b) il so, what action Ministry has taken for upgradation of PHC Jangla; and

{c) whether Government will give top priority to upgrade this PHC as this area

is rural, hilly and geographical condition is different, if so, the details thereof?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) and (b) Such proposals under the National Rural Health
Mission are received from the State Government as part of their Programme

Implementation Plans. No such proposal has been received from the State Government.

{c) Public health is a State subject. Under the National Health Mission, support
is provided to States/UTs to strengthen their healthcare system including for upgradation
of Primary Health Centres based on proposals submitted by the State/UT Governments
and appraisal by the National Programme Coordination Committee (NPCC).

Upgradation of Mental Health Institute, Cuttack

599 SHRI DILIP KUMAR TIRKEY: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

{a) whether it is a fact that the Ministry has received a proposal from the Odisha
State Government for upgradation of the Mental Health Institute, Cuttack into a full-
fledged super speciality institute of mental health and neuro-sciences at par with
NIMHANS, Bengaluru to cater to the need of the Eastern Region of the country; and

{b) il so, what 1s the progress in this regard?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) and (b) The Government had approved a proposal for
establishment of a Centre of Excellence in the field of Mental Health at the Mental
Health Institute, Cuttack and funds amounting to ¥ 27.78 crores were released for the
same. However, there 1s no proposal under consideration in this Ministry for upgradation
of the said Institute into a full-fledged super specialty nstitute of mental health and
neuro-sciences at par with NIMHANS, Bengaluru.

High cost of medical treatment in the country

600, SHRI BHUPENDER YADAV: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

{a) whether Government is aware that medical treatment in our country is
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expensive due to the high charges for consultation, hospital charges and clinical

vestigations, etc.;

{b) whether Government envisages any action plan or measures to ensure that
the medical treatment and health care comes within the reach of the common man

keeping in view the economic condition of the masses in the country; and
{c) if so, the details in this regard?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA)Y: (a) Government 1s aware of reports appearing in different {ora
about the high cost of medical treatment in private clinical establishments. However,
the cost of treatment in India, on an average, is lesser than the cost in most developed

countries.

{b) and (c¢) Health is a State subject. However, the Government of India has
enacted the Clinical Establishments (Registration and Regulation) Act, 2010 and notified
Clinical Establishments (Central Government) Rules, 2012 for registration and regulation
of Clinical Establishments. In accordance with the said rules, one of the conditions for
registration and continuation of clinical establishments 1s that the clinical establishments
(in the States/Union Territories where the said Act is applicable) can charge the rates
for each type of procedure and services within the range of rates determined from time
to time. The National Council for Clinical Hstablishments, as provided under the Act,
has approved a standard list of medical procedures and a standard template for costing
of medical procedures. The said standard list of medical procedures and standard

template for costing of procedures has been shared with the States.
TB deaths in the country

601, SHRI PRABHAT JHA: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

{a) whether it is a fact that death cases due to tuberculosis in India is highest
in the world and World Health Organisation has asked India to enhance expenditure to
eardicate this epidemic by 2030, if so, the details thereof, and

{b) whether it is also a fact that Government has not allocated the budget as per

the demand to curb tuberculosis during past years, and if so, the details thereof?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) As per the World Health Organization's {WHO) Global

TOriginal notice of the question was received in Hindi.




